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OFFICE OF THE PRINCIPAL DISTRICT & SESSIONS JUDGE (HQs): TIS HAZARI COURTS DELHI
Subject: Coverage under Central Civil Services {Pension) Rules, in place of National Pension

System, of those Central Government employees who were recruited against the
posts/vacancies advertised/notified for recruitment, on or before 22.12.2003.

In terms of Office Memorandum bearing No.57/05/2021-P&PW(B), dated 03.03.2023
issued by the Additional Secretary to Government of India, Ministry of Personnel, Public
Grievances and Pensions, Department of Pension and Pensioner’s Welfare, Lok Nayak Bhawan,
New Delhi, | am directed by Ld. Principal District & Sessions Judge (HQs), Delhi vide letter No.
63674/Admn.ll/PF-JA&JJA/2023 dated 23.08.2023, the following Officials /Ex-Officials are
hereby switch over to the Pension Scheme under the Central Civil Services (Pension), Rules
1972 (now 2021) in place of National Pension System (NPS), who were selected against the
posts/vacancies which were advertised/notified for recruitment/appointment, prior to the date
of notification for National Pension System i.e. 22.12.2003 on the basis of one-time option
exercised by them with effect from the date of their appointment as Employees of this
Establishment, as per Annexure ‘A’:-

The NPS Accounts of the officials shall be closed w.e.f. 31° December, 2023,

As per DoP&PW O.M. No. 57/05/2021-P&PW(B) dated 03.03.2023, the officials shall be
required to subscribe to the General Provident Fund w.e.f. 01.01.2024. The accountal of corpus

in their NPS account will be dealt according to the instructions contained in Para 8(i), 8(ii), 8(iii)
of the said Office Memorandum.

(AJAY MEHROL) WwA\§|V>
Senior Accounts Officer/DDO
O/o Principal District & Sessions Judge (HQ)
Tis Hazari Co,urts, Delhi.

no. 32441 ~32£38 /Accounts/2023 Dated; ? AuE 2923

Copy for information and necessary action to:-

1. The Registrar General, Hon’ble High Court of Delhi, New Delhi.

Ld. Principal District & Sessions Judge (HQ), THC/RADC/North/North-West/West/South-
West/South/South-East/New Delhi/East/Shahdara/North-East, Delhi/New Delhi.

The Ld. Principal Judge, Family Courts {(HQs), Dwarka, New Delhi.

The Director (Admn.), Delhi Judicial Academy, Dwarka Courts, New Delhi.

The Member Secretary, Central Office, DSLSA, RADC, New Delhi.

" The Officer Incharge, Litigation Branch, Central District, Tis Hazari Courts, Delhi.

DDO, Accounts Branch, Central/North/North-West/West/South/South-East/South-
West/New Delhi/East/Shahdara/North-East, Delhi/New Delhi for necessary action.
The Principal Account Office, A-Block, Vikas Bhawan-1, New Delhi.

9. Deputy Controller of Accounts, PF-I, GPF Cell, Fourth Floor, Vikas Bhawan-Il, Upper Bela
Road, Civil Lines, Delhi.

10.  The concerned Pay & Accounts Offices, Delhi/New Delhi (Through concerned Accounts
Branches), Central/North/North-West/West/South/South-East/South-West/New
Delhi/East/Shahdara/North-East/Delhi/New Delhi.

11.  The Sr. AO (Judl.)/AO(J) Recruitment Cell/Litigation & Vigilance Branches, Tis Hazari
Courts, Delhi.

12, PS office of Ld. Principal District & Sessions Judge (HQs), Tis Hazari Courts, Delhi.

13.  Dealing Assistants, Personal Files, Admin-Il, Tis Hazari Court, Delhi.

14. Dealing Assistants ACR Cell, Tis Hazari Courts, Delhi.

15. Officials concerned.

16« Website Committee with request to upload the same on website of the District Courts

and LAYERS.
AV

Senior Accounts Officer/DDO
O/o Principal District & Sessions Judge (HQ)
Tis Hazari Courts, Delhi. |
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) LIST OF JIA/IA/EX-LDC WHO HAVE SUBMITTED OPTION FORM AGAINST OFFICE CIRCULAR DATED 05.04.2023 REGARDIDNG

COVERAGE UNDER CCS (PENSION) RULES IN PLACE OF NPS ON BEING RECRUITED AGAINST THE POST. 'S/VACANCIES

ADVERTISED/NOTIFIED FOR RECRUITMENT ON OR BEFORE 22,12.2003

Date of Joining
DATE OF Dateof | PRteof
SL | NAME OF THE Lbc/ 1A A Declarati
. . R d isel
wol oeEmAL D/0 W/0 S/0 | DESIG. | EMP. CODE J(t')r::;:;i (As Temporary / emarks Avc::t mt| o
Regular) Result
BIRENDER 13822/
.03, 18,03.2004 21-07-2001 [Apr-03
1 |ANJAUTRIVEDH ) JA g 18.03.2004 0 pr
2 [ANURAGJ LALL|I M LALL 1A 12221058/ 15.04.2004 {19.04.2004 21.07-2001 [Apr-03
ANURAG GOVIND 28.07.2004 :
.07, -07-
3 KRISHNA KRISHNA JA 11192268 (Adhoc) 14.07.2005 21-07-2001 |Apr-03
PREM KUMAR 13968 / 14,06.2004 3
3 14,07, 21-07-2001 |A
4 |APILSONI Sl 1A oasEEsy  |(adnes 2005 0 pr-03
ARCHANA JAGDISH . 13760/
.05. 04.05.2004 21.07-2001 {Apr-03
5 IsHARMA SHARMA o 79100808 |0 05+2004 B
13876 /
.05, 29.05.2004 21-07-2001 [Apr-03
6 |ARUN KUMAR {LALA RAM JA 50929511 29.05.2004 0: pr-
ARUN KUMAR |DEEP CHAND 13789/ :
.03. 05.032004 21-07- Apr-
: 3 Mooy m—ty A mdat 05.03 200} 03200 072001 |Apr-03
ASHISH VIMLESH
.03, 2. -07- .
& fnan — A 25101008 [29.03.2004 29032004 21-07-2001 |Apr-03
9 |ASHOK OM PRAKASH |JA 85915425 (1:(;(:::.62)004 15.07.2005 21-07-2001 [Apr-03
ASITVARAN  |[NANDAN
.06. 25.06.200 07+
B iy JA 13887 25.06.2004 25062004 21-07-2001 [Apr-03
11 |ATUL PANDEY |V.B. PANDEY |NA 55675975 |25.08.2004 |25-08-2004 21.07-2001 |Apr-03
12 |BHIM RAM KISHAN  |JA 73980340 [27.02.2004 [27.02.2004 21-07-2001 |Apr-03
BIRENDER " |39555164/ B v
13 | UMAR M.R. SHARMA [JA r 24.03:2004  (24.03.2004 21-07-2001 |Apr-03
14 |DEEPAK SINGH |R.D.SINGH 1A 57968733 |05.04.2004 [06.04.2004 21072001 |Apr-03
DEVENDER ; )
15 |GnGH RANA NS RANA JA 13875 29.03.2004 [29.03.2004 21-07-2001 |Apr-03
RAMESH
16 EggﬁR'ZUMAR KUMAR JA i;gg;aﬂ/ 12.03.2004 [12,03:2004 21-07-2001 |Apr-03
DOOMRA
DHIRENDER  |SOOR SINGH 13764/ -
17‘ SINGH MEHRA IMEHRA JA 0922103 |0605:2004 06052004 21-07-2001 |Apr-03
Resigned
|SHAMSHER (Tech./Lien), w.e.f
118 |GAURAV RANAC oo any  [EXALDC (13786 03.03.2004 |03.03.2004 07.04.2007 to join [21-07-2001 {Apr-03
as JJA/Restorer in
Delhi High Court.
13938 / 28.07,2004
19 {GHANSHYAM {BIRDI D S 14,07 '
HAN IRDI CHAND [JA 75486562 |(Adkiol) " . Jis072005 21-07-2001 [Apr-03
GHANSHYAM 13795/ T .
1] gt JRS.DIVEDI 1A oAt 08.03.2004 |08.03.:2004 21-07.2001 {Apr-03
} . -
Resigned
(Tech./Lien),
GOPAL , , w.e.f. 05.03.2008
21 ).L. CHHABRA |EX-LDC [13732 27.03.2004 [27.02.2004 to join as Asstt,  [21-07-2001 [Apr-03 .
CHHABRA
(Genral)-Grade 111,
National Physicial
. |Laboratory, Delhi.
CMJJ--ﬂ
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Date of Joining :
DATE OF Date of
SL | NAME OF THE Date of
D/0W/0 5/0 | DESIG. | EMP. CODE | JOINING Lpc/ 1A Remarks | Advertisemt| Pclarat
NO.| OFFICIAL (Inittal) {As Temporary / onof
Regular) Result
Resigned
. Tech./Lien)
GOVIND SINGH |BISHAN SINGH ( s
| oo ST EX-LDC |13853 07.04.2004- |07.042004 w.ef. 30.07.2008 [21-07-2001 {Apr-03
o : . to join as S.I in
Delhi Police.
GURPREET  |S. BALVINDER ]
B | iy A 13840 01.04.2004 |01.04.2004 21:07-2001 |Apr-03
HARILAL 02.08.2004
4 07. -07- .
24 [ ¢ NDARESAN SUNDARESAN [JA 13942 p—— 14.07.2005 21-07-2001 |Apr-03
HARINDRA 13784 / j
25 |clARMA R.P.SHARMA |JA 46235769 |0103:2004 (01032004 21.07-2001 {Apr-03
26 |HARISH CHAND/|T.P. SHARMA  [JA 13868/ 153042008 |23.042004 21072001 03
- 84301127 |~ ’ HIHERR. [
IRFANUL ENAMUL 17.09.2004
r L g e 1A 99311020 | 0 14.07.2005 21-07.2001 {Apr-03
JAGVINDER  |RAJENDER
28 e m—— 13800 10,03.2004 |10.03.2004 21-07-2001 |Apr-03
29 |JAYANTI SAHU ’Ss:}:’gg"m‘ A 13985 11.08.2005 |11.08.2005 21-07-2001 |Apr-03
JITENDER 13796 / i
3 aan- RAJ KAPOOR |JA ey 09.03.2004 09.03.2004 21072001 [Apr-03
Resigned
(Tech/Lien) w.e.f.
— - 06/10/2008 as
31 SUNDER DASS |EX-LDC [13862 19.04.2004 1{19.04.2004 selected for Head [21-07-2001 |Apr-03
KUMAR .
Clerk in the :
Directorate of
Education.
32 |IYOTVHASTI  |ATULHASTI _ [JA 35084463 |05.04.2004 ]05.04.2004 21-07-2001 |Apr-03
SHR1 KRISHAN 13971/  |19.06.2004
07,20 .07:2001 |Apr-
33 |IWOTIHOODA |, ona 1A 42651204 |(Adhot) 14.07,2005 21.07-2001 |Apr-03
KAILASH NANDAN . -
.04, 04,2004 X
34 ouanpart  lsinGH JA 57424507 123.04.2004 |23.04.200 21-07-2001 |Apr-03
KAMALJIT 05.07.2004
: 14.07.2005 21072001 |Apr-
35 |G BALBIR SINGH [JA 70578527 |\ ooy o1 |apr-03
KAMAL IWALA DUTT 13957/  |14.07.2004 |
15.07.20 07- ¥
36 |qisHore KOTIA i 71789775 |(Adhoc) A, 21-07-2001 - |Apr-03
KAMAL MAHENDER 05.07.2004
37 {uenonE daien A 13982 (adhod] - 05.08.2005 21-07-2001 |Apr-03
KAMAL SHRINAND 39313899 / .
38 | isHORE SEMWAL A - 30.04.2004 [30.04.2004 21-07-2001 |Apr-03
OM PRAKASH 13824/ -
39 [KAMALKOHU | A origoqzy |20.03-2004 20032004 21.07-2001 |Apr-03
HARISH 13947/  |26.08.2004 —
] 15.07.2005 21-07-2001 |Apr-03
40 [KAMALSINGH 1 i v |'* 69241494 |(Adhoo) P
PAN SINGH 13842/ i
04. 2.04.2 21.07- "
41 |KAMLABISHT |- IA p 2004 [02.04.2004 1-07-2001 |Apr-03
KAVITA 51979864/ 107.07.2004
X 15.07.200 21-07-2 .
42 |opriak K.K.PATHAK A 48554 ] 5 072001 {Apr-03
KULDEEP KUNWAR 56308268/ |17.07.2004 ¥
43 |Gan Lo A ki {Adhoc) 14072005 21-07-2001 |Apr03
KULDEEP VIJENDER 13972/  |07.07.2004
4,072 21-07- g
44 lsina SINGH A loogagas adhor) [T e ke
KULDEEP PRATAP SINGH 27374711/ ;
45 | RAWAT [RAWAT 1A skt 01.06.2004 [01.062004 21-67-2001 |Apr-03
LAKPA i 16.08.2004 ’
8. ! 14.07.200 21-07-2001 |Apr-
46 | cperiNG D.B. TAMANG [JA 17932413 |\ 5 0 Apr-03
conel
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Date of Joining
DATE OF Datc of
SL | NAME OF THE Date of
FTHE | b/0 wyo s/0 | DEsiG. | EMP. coDE| JoINING 10g/ lia Remmls | Advoritsemt] DRail
NO.| OFFICIAL (As Temporary / on of
{Initial} L Result
Regular)
LALAN KUMAR |SAHADEO 13932/ |21.07.2004
47 lsuarMA  |THAKUR A lisgso08 |(adhog) [T i
[ALIT KUMAR _|RAGHUNATH 13343/  |03.08.2004 .
- 18. -07-; X
48 RAY RAY JA 74310719 (AdhOC) 8.07.2005 21-07-2001 * JApr-03
LALITKUMAR |SITA RAM 13950/  |08.09.2004
49 | o i A |sassso liadnag M08 21072000 |Apr-03
MADAN SINGH [CHANDAN 13953/  |29.06.2004
50 MEHRA SINGH A 60322806 (Adhoc) 14.07.2005 21-07-2001 {Apr-03
SUBHASH 13815/ R : i
51 [MAMTADEVL |1 000 B faeeso [15:03.2004 15032004 21-07:2001 |Apr-03
MANDEEP _[RAM NIWAS : 28.06,2004
52 |oninr  lsenrawar A 90758939 [ jisorams 21-07-2001 |Apr-03
MANIKUMAR [MAHENDRA 13948/  |02.09.04
14.07.2005 5 X
53 1 2INKESH prASADSINGH|®  |osoo7143  [(adhoq) - | AN g
54 |MANISH ramnatH  a B/ lis0ao00s (1532004 21072000 [Apr-03
49755228 |7 - s Bes
55 [MANISH aRADUTT A (228987 115032008 12032008 21-07-2001 |Apr-03
82957587 | o st
56 |[MANISHA  [SARDARSINGHPA 13977 ?jﬂ;;o“ 15072005 21.07:2001 |Apr-03
57 |MANJU SK. DUGGAL [JA __ |13804 10,03,2004 |10.03.2004 31-07-2001 |Apr-03
Resigned
(Tech./Lien),
MANMOHAN  |SHER SINGH , o . w.e.f. 21.04.2008
58 | 1EHRA iy EX-LDC |13835 24.03.2004 {24.03.2004 o gulived 21-07-2001 |Apr-03
JIA/Restorer in the
Delhi High Court,
59 |MANO] HUB LAL 1A |13857 - |12.04.2004 |12.042004 21072001 |Apr03
MANOJ 13807/
] i SAHIBSINGH [IA | ~oocoo (12032004 (12032004 21-07-2001 |Apr-03
MANOJ DIGAMBAR 26.05.2004
1.08.2005. 21-07-2001 0!
61 KUMARJHA  |1HA JA 15707408 (Adhoc) 11.08 1-07-2001 {Apr-03
MANOJ SHAURAJ 08.07.2004
15.07.2 o
62 KUMAR PAL SINGH JA 13973 (AdhOC) ‘507 005 21-07-2001 {Apr-03
Resigned (Tech.),
w.e.f. 25.02.2008
to join as Asstt.
63 |MAYA KUMARI :V:S’:dh‘ Gopal ey 1oc |13874  [29.03.2004 [29.03:2004 Teacher (Primary) [21-07-2001 |Apr-03
Dept. of
Education, GNCT
Delhi.
64 |MEENU GUPTA ;ﬁﬁ'::“ iAo |64339355 [15.03.2004 |15.03.2004 21.07-2001 |Apr03
MEENU SANJAY 52728753/ |02.08.2004
j 14.0° -07- 03 -
85 |\isHrA - |MiISHRA A i394 (Adho) - S jpenn (A -
MUKESH 13763/ - A )
G .03, 05.05.2004 21-07-2001 |Apr-0:
66 [Somens  [RCOURARIA LA [oh oo, |05.05.2004 fos - {apr03
MUKESH M.C.
03, 18.03.2004 21072001 |Ape-03
67 hoancent  |UpaoHvay A [67543688 [1803.2004 pr
ARJUN ‘
&8 2::3*“231:\" BHAKTA  [JA ;33235{01 04052004 |04053004 21072001 [Ape03
- |CHAURASIYA )
69 EG&E:IRDER OMPRAKASH JA  |11709197 |[25.03.2004 [25.03.2004 21072001 |Apr-03
NARENDER _ |GAYA PRASAD ' IR
70 | AR vADAY IvABAY A |49702107 08.03.2004 [08.03.2004 21002001 a3 .
Comndcd pom .

Q-
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" Date of Jolriing

D ATEb E | ; fiuteof Date of
SL | NAME OF THE TN IDC/NIA 90 | pectarnti
W/0 S/0 | DESIG. | EMP. CODE | JOINING . Remarks Advertisemt
No.| oFriciaL | P/OW/OS/ .{ (As Temporary / ent an of
{Initial) Regular) Result
NARESH ) 13799/
,03.. X 21-07-2001 |Apr-03
71 |onanpart  |5S BHANDARI IA 77400121 |10:03:2004 10.03.2004 pr-
NARESH 26.05.2004
05.10.2005 21-07-2001 |Apr-03
7 s DAYA CHAND [IA 31885516 | oo 5 pr
NARESH 13726/
02, 24.02.2004 21-07-2001 |Apr-03
73 | MR AL |[PANTISINGH LA >ss7eagg  |24-02:2004 pr-
: SHRI 01.07.2004
14,07.2005 21-07-2001 |[Apr-03
74 |NAVEEN sHAGwan A 88943993 (Adhoc) | pr
NAVEEN 13841/
04, 04,2004 21-07-2001  jApr-0;
LY GOPICHAND A 9248784 02042004 020420 pr-03
NAVEEN BHAGAT
.03.2004 |01.03.2004 21-07-2001  |Apr-03
V6 {mnien et JA 83939672 {01.03.2 pr.
SUKHBIR 13792/ :
id .03. 08.03,2004 21-07-200t  jApr-03
77 |NEETABIST  fo0 o oier’ A 10766280 |03.03:2004 (08,0320 pr
NIDHI LAMBA 13860/ S
- |19.04. 042004 - - 21-07-2001 |Apr-03
T | iniiaon ARUN GAHLOT [JA st 1904;q9_4 19.042004: - pro3.
NITIN KUMAR |MAHENDRA 12477765/ | o 1 .ol .,
04, 105.04.2004 21-07-2001  |Apr-03 |
75 AN KkumARJAIN |2 13845 S0t o Pr
% Resigned
(Tech./Lien) wef,
80 Zggmjm PREM LAL EX-LDC |13960 ?:&?17‘:)004 14.07.2005 17.07.2008 on 21-07-2001 |Apr-03
o selection as JJA in
DHC
PARULRANI  [ASHOK
.04. ,04.2004 «07- %
BL |oommin CUSAAR JA 34797714 |22.04.2004 (22,0420 21.07-2001 |Apr-03
PARVEEN 26.06.2004
B2 laiuin RATTANLAL A 80769264 (adhod) 14.07.2005 21-07-2001 [Apr-03
83 [POONAM AJAY GUPTA [IA 13856 12.04.2004 |12.04.2004 21-07-2001 |Apr-03
84 [PRAVEENROY |V.B. ROY JA ig:g;ess/ 12.03.2004 [12.03.2004 21-07-2001 |Apr-03
PREMEENA  [KOSHYV 33820558 /
85 SUIIN THOMAS JA 13880 03.06.2904 03.06.2004 21-07-2001 {Apr-03
86 [PROBALSUR |P.K.SUR A i:i:;g,zu 25.02.2004 |{25.02.2004 21-07-2001 |Apr-03
PUNEET 13978/  [05.07.2004 |
87 KUMAR ZILE SINGH JA 35538084 |(Adhod) ° 5.07.2005 21-07-2001 |Apr-03
88 [RADHEY RAMASREY  |JIA 97320381  [12.03.2004 12033004 21.07-2001 |Apr-03
Sh, Ram 13854 / :
89 [RAJKUMAR Manjhl JA 11132664 |08:04:2004 08042004 21.07-2001 |Apr-03
RAJEEV JAI PRAKASH 14.06.2004
%0 lkumar VERMA A 13979 (Adhod)  |nalos 21.07-2001 |Apr-03
JAI PARKASH 13935/ 23.07.2004
91 |RAJEEV VERMA VERMA JA 48255741 (Adhoc) 14.07.2005 21-07-2001 |Apr-03
RAJENDRA )
) MOTISINGH  [JA 13762 05.05.2004 [05.05.2004 21-07-200] |Apr-03
RAJESH PITAMBER 06.07.2004
% |chanper  |iwar W8 PRGNS cnoy  [RANDS 21:07-2001 |Apr-03
RAJESH GODWIN E N [02.07.2004
94 |oDWiN wikinson |2 32439602 (Adho) 14.07.2005 21072001 JApr-03
95 [RAJESH RAJPUT|K.K. RAJPUT  |JA 13881 05.06.2004 |05.06.2004 21-07-2001 |Apr-03
95 |RAKESH N.N. PODDAR [IA 89025264 [23.03.2004 |23.03.2004 21-07-2001 |Apr-03
RAMESH .  |GHANSHYAM 13944/ 12.08.2004 ¥
97 IKUMARJHA  iHA 1A 88685251 |(Adhog) *  |V4072008 21-07-200] |Apr-03
DILIP KUMAR 13936/  {26.07,2008 | - o
98 [RAVI SHANKAR A o 07, -07- ?
GUPTA 26259518 [(Adhog) " {02008 0] JApre
PRAMESHWAR 13757/ : .
99 [RAVISHANKAR [0 o) JA 24449140  |19:05-2004 - 119.05:2004 21-07:2001 |Ape-03
CHHEDA LAL
100 |RAVI SHARMA | oy JA 79254229 107.02.2004 [38024 21-07-2001 |Apr-03

% " conFelsee-
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Date of Joining
DATE OF Date of
SL | NAME OF TH Date of
OFTHE | 110 w/0 s/0 | DESIG. | EMP, CODE | JOINING tRELDA Remarks Advertlsemt | Deciarat
NO.| OFFICIAL (Initial) {As Temporary / end onof
Regular) Result
RAVINDER KRISHAN
101 |1 MAR ey I 13733 27.02.2004 [27.02.2004 21.07-2001 |Apr-03
REKHA BHATIA [RAM PARKASH )
102, opa iy JA 69520406  {23.03.2004 - {23.03.2004 21-07-2001 |Apr-03
RENUKA 13888/ - -
108 | xR AMIT KUMAR |JA otgaasg |02072004 - (02072004 - - 21-07-2001 |Apr-03
104 |RISHI PARKASH |DHARA SINGH [JA 13863 20.04.2004  }20.04.2004 21072001 |Apr-03
105 |RITESH KUMAR |SHIV CHARAN [{A 72462924 (7‘:;‘:)‘3004 14.07.2005 21-07-2001 Apl‘:03
106 [SANDEEP PREM CHAND [JA 40784555 15.03.2004 |15.03.2004 21.07-2001 |Apr-03 -
MANOJ 42142654 /
107 {SANGITARANA |, 102 panA A el 26.02.2004 [26.02.2004 21-07-2001 |Apr-03
SANJEEV 06.09.2004
TE) PAI 14.07.20 .07-2001 * |Apr-
108 | niaR EJ PARKASH |/A 13949 (Adhod) 03 21-07-2001 * [Apr-03
SANJEEV RAJENDER 13801/
109 {1/ ivaR i JA ugsa591y [10:03:2004 10032004 21-07-2001 |Apr-03
ISHWAR
110 [SANJEEV VATS | o 0or JA 10157601 |06.04.2004 [06.04.2004 21.072001 |Apr-03
111 [SAPNARANI  [BHARAT RAINAJJA et 16.03.2004 {16.03.2004 T21.072001 [Apr-03
47230402 | o ' Ll
112 am’:RANI VIKAS LAMBA [JA 39225462 |06.04.2004 |06.04.2004 21-07-2001 Apr-03
113 [SEEMA MEHTA ﬁg:gsﬁ JA 30326793 |24.03.2004 - |24.03.2004 - 21072001 }Apr-03
DEVENDER 39906228 / I
R - 126.03.2/ 07-: X
114 {SEEMARANI || o o JA Pt 26,03.2004 - [26.03.2004 21-07-2001 [Apr-03
115 [HAILENDRA 14\ DAN SINGH 1A 13734 128.02.2004 [28.022004 21-07-2001 |Ape-03
RAWAT
Resigned
Tech./Lien, w.e.f.
SHASHI SHYAM 20.08.2004 g B
- EX-LDC 6 14.07.2005 1.04.20 21072001 [Apr-03
116 {0usHaN |cHanDRA san [EXLPC 1394 (Adhoc) 21.06:2008 1o Jom e
as JJA/Restorer in
Delhi High Court.
117 [SHYAM SINGH |RANBIR SINGH |JA 13980 ?:;::;004 05.08.2005 21072001 {Apr-03
118 [SOHANLAL  |CHETRAM  |IA 76283553 ?:ﬂ’.;nm 15.07.2005 21.07-2001 |Apr-03
SOHAN OM PAL . .
. .03, 04.03.2004 - 21-07-2001 [Apr-03
L |eupra A 99860085 104.03.2004 |0 pr-
SUDHIR MOHINDER S P
118.03:2004-. [18.03.2004 21.07-2001 |Apr-03
120 [ iR SINGH A 58351983 {18.03:2004 : 0 pr
’ 13933/  |21.07.2004 .| , ..~ A
00T 14.07.2005 - 21.07-2001 - |Apr-03-
121 |SUKHVIR RAMESHWAR 1A 49540787 _|{Adhoc) pr
N Resigned
(Tech./Lien) wef.
SUMIT KUMAR SURENDER ?:jg?::sog -
- .07, 2.07.2004 21.07-200 .
£2 | smemmr E:gnSSHARY EX-LDC |13738 12.07.2004 [12.07.20 Remenniokil 1-07-2001  [Apr-03
Information and
Broadcasting, New
Delhi.
123 [SUNDER LAL  |KARTAR SINGH [JA 87662830 (1:&?123)004 14.07.2005 21072001 |Apr-03
124 ;Lé::EETSINGH K.S. NEGI JA 13864 21.04.2004 |21.04.2004 21-07-2001 |Apr-03
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Date of Jolning
DATE OF Date of
NAME OF THE Date of a
OFTHE! /0 w/0 5/0 | DESIG. | EMP. CODE | JOINING ek Remarks | Advertiseme| 222
OFFICIAL (iitial) (As Temporary / ont og
Regular) Result
SUINIL MOORTI
125 CHAUHAN SINGH JA 13846 06.04.2004 _ 06.04.2004 21-07-2001 |Apr-03
CHAUHAN e
NARAIN DUTT -[13852/ .
.04, 07,042 07- Y
126 {SUNILDHYANI |00 A prbr I 04.2004" (07042004 21072001 |Apr-03
Resigned
. (Tech./Lien),
SUNIL w.e.f. 03.11.2008 :
127 emivaL R.D.SHARMA |EX-LDC [13891 06.07.2004  |06.07.2004 i foln s 21.07-2001 |Apr-03
JJA/Restorer in
o Dethi High Court.
SUNIL DUTT 13788/
L] —— M.N. SHARMA [JA B 05.03.2004 05.03.2004 21072001 |Aps-03
13983/  |25.06.2004 .
M 0 07 .
129 |SUNILKUMAR |DAYA KISHAN [JA momiie S e 05.08.2005 21-07-2001 |Apr-03
SURENDER 13823/
130 SINGH RAWAT P.S. RAWAT  [JA 27601186 19.03.2004 |19.03.2004 21-07-2001 |Apr-03
SURESH 13884 / -
131 ] Mar .NATHU RAM DA as1g7izg  |[1406:2004 14.06.2004 21.072001 |Apr-03
132 [PURESH SAMAYSINGH A |44942139 |09.06.2004 ‘|e9.062004 2107:2001 | Apr-03
KUMAR YADAV R | i
Resigned
(Tech./Lien),
SURYAKANT |RAJENDRA w.e.f. 05.11.2008
3 23.03.2004 [23.03.20 s 7:
-] st KUMAR EX-LDC |13831 3.03.200 03.2004 b S 21-07:2001 |Apr-03
JJA/Restorer in
Delhi High Court.
SUSHEEL KAMAL DEV 13981/  |19.06.2004
134 KUMAR MAHTO JA 73072729 A dhoc) 05.08.2005 21-07-2001 {Apr-03
135 [VIJAY KUMAR |SURAJBHAN _[JA 30736865 |02.06.2004 |02.06.2004 21-07-2001 |Apr-03
VIKAS ROHIT SINGH
- cusllAR P 60133233 |23.06.2004 |23.06.2004 21.07-2001 |Apr-03
RAJ KUMAR 13894/
137 [VIKAS KUMAR |y oo 1A pa770an | 16112008 16112004 21-07-2001 |Apr-03
Resigned”
e e (Tech./Lien),
" gy [RBT S.LKAPOOR |EX-LDC |13793 08.03.2004 |08.03:2004 w.e.f 11.04.2008 |\ o; 5001 |apr03
KAPOOR : to join as .
JJA/Restorer in ‘
Delhi High Court.
139 [VINOD KUMAR |P.D GUPTAA 1A ol 18.03.2004 |18.03.2004 21.07-2001 |A|
. 88107632 | ' sk e
140 [VIVEKANAND {D.P. BHATT __ |JA 13797 09.03,2004 [09.03.2004 21-07-2001 |Apr-03
—— Sh, Narayan
141 [SINGH su; 5 Y JA 13001740 [12.03.2004 [12.03.2004 21-07-2001 |{Apr-03
DANGWAL e :
142 |YUSUF RAZA  |SYED ALI RAZA JA 13952 (1;'1?1%:)004 14.07.2005 21-072001 |Apr-03

N



